F.No. 21-11/CPIO-NDCESTAT/2026
Customs Excise And Service Tax Appellate Tribunal
West Block No.2, R.K. Puram, New Delhi

[.D. No. 21-11/2026
Date: 18.03.2026

To
Sh. Yogesh Goel
13, A-Block, DDA Market,
Saraswati Vihar
Pitampura, Delhi - 110034
Email id: yogesh.g.goel@gmail.com
Sir,

Sub: Information sought under Right to Information Act, 2005

With reference to your RTI application No. CESTA/R/E/26/00010
dated 03.03.2026 secking information regarding Customs appeals for the
period from 01.01.2021 to 03.03.2026.

In this regard, it is informed that the information sought by you is not
available in the form requested, as this office does not maintain
records/data in the manner specified in your application. Therefore, the
requested information cannot be provided.

Attention is invited to Section 2(f) of the Right to Information Act, 2005,
which defines “information” as material in any form that is held by or under
the control of a public authority. Further, as per provisions of the Act, only
such information as is available and existing in the records of the public
authority can be provided. The Act does not require a public authority to
create, compile, or interpret information or to furnish information in a
format in which it is not maintained.

Further, information regarding institution, disposal is uploaded on the
CESTAT website monthly. Also, all the rules, regulations, circulars, judicial
manual, office orders, instructions are regularly uploaded on the website of
CESTAT. Since, the information is available in public domain and is
accessible to all citizens, the same cannot be provided separately.

Yours faythfully,

et kA
(Vaishali Kha&rbanda)
Technical Officer/CPIO



Copy/to: Computer Section, for uploading of reply to the RTI on the CESTAT

wepsite. g M
(Vaishali a}:&a\nda}

Technical Officer/ CPIO

Note:- If the applicant is aggrieved by the information provided, he may
appeal to the Hon’ble Ms. Hemambika R. Priya, Member (Technical), First
Appellate Authority, CESTAT, West Block No.2, R.K. Puram, New Delhi-
110066 within 30 days.



